
 

IN    THE    HIGH   COURT    OF   MADHYA   PRADESH
AT JABALPUR

BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,

CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VINAY SARAF

ON THE 28th OF AUGUST, 2025

WRIT PETITION No. 31736 of 2025

RVRPPL NEC (JV) HYDERABAD TELANGANA THROUGH ITS
AUTHORIZED SIGNATORY SHRI JABADA NAND MOHANTY

Versus
NARMADA VALLEY DEVELOPMENT DEPARTMENT AND OTHERS

Appearance:

Shri Shashank Shekhar - Senior Advocate with Shri Samresh Katare -

Advocate for the petitioner.

Shri Abhijeet Awasthy - Dy. Advocate General for respondents/State. 

ORDER

Per: Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

Learned Senior Counsel for the petitioner submits that petitioner at this

stage would be satisfied in case the representation dated 21.05.2025 filed by

the petitioner is decided by the respondents keeping in view the provision of

Rule 68 of the M.P. Minor Mineral Rules, 1996 and Rule 18 of the Sand

Transportation Rules. 

Learned Senior Counsel also submits that liberty be granted to the

petitioner to file a detailed comprehensive representation. 

In view of the above, this petition is disposed of permitting the

petitioner to file a detailed comprehensive representation within one week
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(SANJEEV SACHDEVA)
CHIEF JUSTICE

(VINAY SARAF)
JUDGE

from today. On such a representation being filed and keeping in view of the

fact that petitioner is executing an infrastructure project for the State, the

respondent no.4 Collector, Mining is directed to decide the representation

within a period of four weeks from the date of receipt of the same, in

accordance with law.  

Petition is disposed of in the above terms, it would be open to the

petitioner to avail of such further remedy as may be permissible in law in

case petitioner is aggrieved by the disposal of the representation. 

rk.
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